GOVERNMENT OF MEGHALAYA
LAW (B) DEPARTMENT

EX

NOTIFICATION
Dated Shillong, the 04" June, 2026

No. LJ(B) 48/2020/246 - In cxercise of the powers conferred by sub-scetion (1) of section 14
of the Bharatiya Nagarik Suraksha Sanhita, 2023, the Governor of Mcghal?lya l"lerc.by
appoints Smti. Sonnet Jose, IAS, as the Executive Magistrate within East Khasi Hills District,

with immediate effect until further orders.

Sd/-
(S.K. Sangma),
Deputy Secretary to the Govt. of Meghalaya,
LLaw Department
*okk
Memo No. LJ (B) 48/2020/246 - A, Dated Shillong, the 04" June, 2026

Copy lorwarded to:-
I. The Additional Deputy Commissioner, Last Khasi Iills District with reference to your

letter No. KCR. 20/1/90/Vol-1/73/419 Dt. 18.05.2026.
2. The Dircctor of Printing & Stationery, Meghalaya, Shillong for publication of
Notification in the Meghalaya Gazette.
3. The Personnel & A.R. (A) Department for information.
yc’ Data Entry Operator Law (A) Department for uploading the Notification in the
Law Department website.

By order etc.,
S amamp

giputy Secretary to the Govt. of Meghalaya,
Law (B) Department.



